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971. SHRI D. B. CHANDRA CfOW-
D A : WU1 the Minister of WORKS
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to 
state:

(a) whether the price of the DDA 
(LIG) Flats at Rajouri Garden (G-8) 
was higher than the price of DDA 
(LIG) Flats at Prasad Nagar and
Kalkaji;

<b) if so, the reasons for this ano-
maly; and

(c) whether Government are consi-
dering for suitable reimbursement to 
the a-lottees of Rajouri Garden flats?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR 
BAKHT : ;a) Yes. Sir.

lb) The diflerence in price of flats 
arises due to riifTerence in desigxi, 
plinth area and the rate at which the 
work is awarded.

(C) No, Sir.

Memoranda from Individuals/Insti-
tutions of Maharashtra regarding 

Education Policy

972. SHRI R. K. MHALGI: Will the 
Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be pleased 
to state:

(a) how many representations and 
memoranda have been received by 
the Government since 25th March, 
1977 from individuals and institutions 
©f the State of Maharashtra in regard 
to educational policy of Government; 
and

(b) what action Government have 
taken or propose to take in respect of 
the said representations and memo-
randa?
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THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR: PRATAP CHANDRA CHUNDEK): 
fa), Government have received \  large 
number of representations on National 
Policy from Individuals and institu-
tions all over the country. Details of 
these are not maintained separately 
for each State.

(b) The Government of India have 
undertaken review of the National 
Policy on Education. The suggestions * 
contained in these representations 
will be kept in view while reviewing 
the Policy.
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Complaint against Deputy Director of 
Education, Delhi

975. SHRI SHIV NARAlN SARSO- 
NIA: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND 
CULTURE be pleased to state:

(a) whether Delhi Administration 
and Education Ministry have got com-
plaints against one Deputy Director of 
Education, Delhi Administration who 
committed excesses during the emer-
gency period;

(b) whether the same person got 
promotion because he suspended 
many teachers in Darya Ganj Zone 
without any reason;




